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yiferg fpar oirar 8 fF g@e ufg § afefq fesew st MOVABLE SHADOW. PREVENTION
MOUNTING DEVICE FOR SOLAR PANELS & ddfyq &, @1 Gsiieeor, 9ot 08-08 # 1.Shri

Ramdeobaba College Of Engineering And Management 2. Sandeep S. Joshi 3.Mohit
Sanjay Bansod 4.Atharva Ajay Chaudhari 5.Tanish Pravin Parashar 6.Rajveer Sanjay
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Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 08-08 in respect of the application of such
design to MOVABLE SHADOW PREVENTION MOUNTING DEVICE FOR SOLAR PANELS
in the name of 1.Shri Ramdeobaba College Of Engineering And Management 2.
Sandeep S. Joshi 3.Mohit Sanjay Bansod 4.Atharva Ajay Chaudhari 5.Tanish Pravin
Parashar 6.Rajveer Sanjay Singh.
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In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.
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The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal
proceedings or for obtaining registration abroad.




